MS. MABEL REBELLO: Sir, | have a straight question. Just now, it was said that the TTE was
carrying six crore of money when the CBlI raided. | want to know whether the TTE had really collected
the money or he was a conduit for some other money of some businessman or somebody else. It is
not possible for him to collect six crore. of rupees in one journey.

SHRI E. AHAMMED: Mr. Chairman, Sir, according to the information which | have, this particular
culprit, this delinquent TTE, on examination and raid, had only about forty thousand rupees, and, not
an amount of six crore of rupees, which is being mentioned. As per the information given to me after
all the calculations and all these things, under no circumstances, even if all these things are used, it
could be six crore of rupees, because as per the book taken from him, it can have forty thousand of
rupees. ...(Interruptions)... Therefore, as per my information, six crore of rupees is not reasonable
amount. ... (Interruptions)...

MR. CHAIRMAN: Question No. 203. (Interruptions)

Y bl U W, T 6 BRIS BUY fBER MU? ..(FEHM)... Where is that money?
(Interruptions)

MR. CHAIRMAN: No interjection, please. ... (/nz‘errupt/ons). .. No interjection.

Goit fga Rl : I S Pel F MY ...(@AIM)... T fHER MY &I, qfcp Hel q M2
.(TAYT)...

MR. CHAIRMAN: Ms. Rebello, you have asked your question. That is enough. (/nterrupt/ons)
No, no. -T&l, 319 98 ST ...(GLM)... Question No. 203
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Depletion of fertility of land due to use of chemicals

t%203. SHRI BRIJ BHUSHAN TIWARI:tt
SHRI BHAGWATI SINGH:
Will the Minister of AGRICULTURE be pleased to state:

(a) whether Government is aware that due to use of chemicals, the fertility of land is being
destroyed and as a result the farms are turning barren;

(b) if so, the measures being taken by Government to make the farms cultivable and the
names of the chemicals which are affecting the land; and

(c) the details thereof?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (c) A statement is laid on
the Table of the House.

Statement

(a) to (c) Balanced and judicious use of chemicals such as nitrogenous, phosphatic and
potassic chemical fertilizers and registered pesticides, primarily used in agriculture in the country is
not known to cause damage to soil health and fertility. However, imbalanced and injudicious use of
chemical fertilizers has been observed to have affected soil health and productivity in some parts of
the country. Details of measures being taken by the Government for maintenance and improvement
of soil health for cultivation are as follows:

(i) Encouragement to use of organic manure and bio-fertilizers under different schemes of
Department of Agriculture & Cooperation such as the National Project on Organic Farming, the
National Project for Management of Soil Health & Fertility etc.

(i) Encouragement to soil test based use of fertilizers under the National Project for Management of
Soil Health & Fertility.

(iii) Integrated Pest Management programme through training of farmers by organizing Farmers' Field
Schools.
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T Original notice of the question was received in Hindi

t1 The question was actually asked on the floor of the House by Shri Brij Bhushan Tiwari.
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fRrfa am= GTI’s; Bl W IMT J&T AT ¥ Indian Institute of Soil Science & Silfdh B e |
continuously BT BT B 3R &I <<t 81 3% T&T 4 31 TRE BT record B39 H 11 SR IR Hed
T 3R I Fed 39 IR ¥ T IR B TET 8, S § 3R fHAMI BT elle S 81 AR |G STTel &
observation Jg! %\T 5 arR balancely use fopam %\' a1 S E?, SRR ICER | %, AfPT TR
imbalancely or injudiciously use fopan NI I SIPT IR BIAT &1 T8 BT B B ﬁﬂ{ STl &1
organic IR TP fertilizers & W TR fear % IR 9 Qﬁ?ﬂ Eal encourage Exgkd %I'R’ D
B H <1 I B

7t goruoT Ryar : wEIey, AR TR BT g8 1 T A 8, S qR H HA Sff 7 370 IR F 37
T IS8T @ a1 a1 f7ep T 81§ w301 St & qo1 =redn § & saa! Sl salea @1 8
i fAftr= ol § ARBR GRT S AATE G7E TS &, PRI &, ST DT bl 1 Wfel &2 S
S IR DI AR TS & A1 L2

sff IRE TR - Organic farming T 3R bio-fertilizers T At 3BT IR YT %, ﬁ'ﬁ Zﬁ’s‘ TR
T 2 Sﬂ%ﬁ 1T vermicompost BT ot encourage B BT B fHar 7T T 31 STCIﬁZI%TWRﬁW
Gﬂg E1 Horticulture Mission # vermicompost g organic farming % &1 | fopeft 3 fora &1 o Sy
THTET WEANT G RITST AGE B & oY & provision fRAT 7T 2 3R S B IS &1 21 B U=
81 V&1 & T I 2003-2004 H 379 2 H organic farming BT YRAT 42 E9IR EaCIR AT ST 37TST 4 G
64 BIR TICIR W UET 77 §1 IE 98 2, VAT T8 7, TR 39 I TR fHAM M 71 3% & &R
SPHT TS 91 TN 21 AT organic 3R ATI-AT vermicompost &1 SMaeIHAT Bl fhar TprR
B TR

it wraeht g : ArTER, AR A S 7 97 wWer e § 6 simafe SdRe! & srigferd
3R arfadeyul JART | T2 F $B AW H TR TAT IAUTEHAT IR TG U1 51 AR, A H24
ST R H ST =R § 5 1 ST & STelTdT SHT g AN W W TSI S iR R I 99 B
PICATRID T3l b SR IS H§ AR P G H WD U I SATET pesticide AT T2

SHRI SHARAD PAWAR: Sir, | don't think this question is related to it. But | know a littie bit about
the pesticide residue in some of the items because | headed a Parliamentary Committee on this
subject. It has been proved that there are certain areas where fertilizers have been used injudiciously
and that does affect vegetables, fruits and even the health of human beings and animals.

ft wrah R : A=A L.
st FUTIRY : STTISHT [ATA 81 AT ..(FAHTH).... No second question. 3 T agaal
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10



# 31T ATEH  HA Sl F Y§ S 18 g [ 59 UR 3P IR AR f6ar 721 8 ok 39 W)
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SHRI SHARAD PAWAR: There are two opinions about the usefulness of the organic fertilisers.
Definitely, it is useful. But, the suggestion which has been made here is mainly restricted to urban
areas. In fact, the Agriculture Ministry doesn't handle the sewage plants in urban areas and others. It
is the responsibility of the civic bodies. We do try to communicate to all the civic bodies that they
should try to encourage and they should try to set up these plants which will be ultimately useful and
will be a sort of paying proposition also for these institutions.

DR. (SHRIMATI) NAJMA A. HEPTULLA: Sir, the hon. Minister for Agriculture answered about
the use of chemical fertilisers which spoils the fertility of the agricultural land. Also, excess use of
watering or irrigation brings the salinity up to the surface as a result of which fertility of the land and
health is affected. As it has been observed in the Euphrates and Tigris valley of Iraq, excess irrigation
has affected the fertility of the land? Is it happening in our country also?

SHRI SHARAD PAWAR: Here, excess irrigation is also creating problem, particularly where there
is deep black soil. We have seen in many areas where there is deep black soil that water-logging has
created serious problems. There are certain areas in Punjab, Haryana, Andhra Pradesh and
Maharashtra where too much water has definitely created problem and that is why, continuously, a
sort of education about the importance of judicious use of water has been given through the

universities and others and also through the extension services.

SHRI TIRUCHI SIVA: Sir, the lessons taken by the Government for maintenance and
improvement of soil health for cultivation are mainly related to the farmers like encouraging them to
use organic manures and bio fertilisers, encouraging them to soil test based use of fertilisers and
training them through integrated pest management programme. Sir, | would like to ask the hon.
Minister: What is the present arrangement for checking the quality of the fertilisers manufactured?
Are they up to the prescribed standard?

SHRI SHARAD PAWAR: Sir, as you see, there is a certain process which has been taken by the
Government of India with the help of State Governments, particularly to create awareness in the
farmers, about the impact of this indigenous use of fertilisers and chemicals. We have, practically,
taken certain samples, in fact, in the year 2007-08. The Department has taken more than 69.68 lakh
samples of the soil and an analysis was made, and has been communicated to the farmers. In the
last Budget, the Government of India has taken a decision to set up 500 new soil testing laboratories
and 250 mobile soil testing laboratories which will, ultimately, help the farmers, give them a card. Our
desire is to provide a Soil Health Card to each and every farmer in the country. That process has
been started and that soil Health Card will give him the guidance about how much and what type of
fertilisers he should use and what, exactly, is the deficiency there. And we are absolutely confident
that it will benefit the beneficiary. Simultaneously, we are also propagating to use organic compost
and vermicompost.
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MR. CHAIRMAN: Question 204. ... (Interruptions)...

SHRI TIRUCHI SIVA: Sir, what about checking the quality of fertilisers? ... (Interruptions)... He
has not answered that. ...(/nz‘errupz‘/‘ons)... They are manufacturing fertilisers, Sir.
...(Interruptions)...

AN HON. MEMBER: It is a very important question, Sir. ...(Interruptions)... | have a
supplementary on this.

Supply of fertilizers

*204. SHRI JESUDASU SEELAM:t+
DR. T. SUBBARAMI REDDY:
Will the Minister of CHEMICALS AND FERTILISERS be pleased to state:

(a) whether Government has taken various measures to ensure supply of fertilizers required
by farmers during 2009 kharif season;

(b) if so, what is the total quantity of fertilizers supplied to farmers in each State;

(c) whether States of Karnataka and Andhra Pradesh have increased fertilizer supply to
farmers;

(d) if so, what is the total quantity supplied to States by Union Government for distribution to
farmers; and

(e) whatis the position of fertilizer stocks in each State?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA) : (a) to (e) A statement is laid on the table of the House.

Statement

(a) to (e) Yes, Sir. State-wise, month-wise requirement, availability, sales and closing stock of
Urea, DAP, MOP and complex fertilizers during Kharif 2009 (April - June, 2009) is given in the
enclosed Statement (see below). As can be seen, the availability of urea has been adequate enough
to sustain the sales. There is no shortage of DAP and MOP in the country, however, there may be
little tightness in availability of complex (NPK) fertilizers because of low level of indigenous
production and also as these can not be imported as they are not covered under existing concession
scheme.

The steps taken for smooth distribution and increasing the production of fertilizers are as under:

i) The movement of fertilizers will be monitored throughout the country by an on-line web based
monitoring system (www.urvarak.co.in) also called as Fertiliser Monitoring System (FMS);

i) The subsidy on fertilizer is being paid only when it reaches the district;

i) Department of Fertilizers has notified uniform freight subsidy scheme to transport fertilizers upto
block level.

iv) The gap between requirement and indigenous availability of Urea is met through imports; and

v) New pricing policy for attracting investment in urea sector has been announced on 4th
September, 2008. Further, fertilizer sector has been given highest priority in allocation of gas, for
debottlenecking, expansion and revival projects in the country.
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